Annexure-7
Name of the corporate debor: M/s.Sevenn Proective Fabrics Private Limited:

IRP:13.08.2025
NCLT order IA lig/4(AHM)2025 in C. P. (1-B) No.2 of 2024 dated 13.08.2025 (order received on 13.08.2025)
Li 25

on 13.08.2025)

tors as on: 161101203
Amount of “Amount of Amount | Remarks, ifany | Physical
contingent | any mutual claim of claim opy
uery Whether o y
Name of Creditor Date of . Amount ofctaim | 2" | ctaim claim under not Recevied
receipy | Amount claimed admitted S0 cknowtedgea | e | Address verification admitted
claim party?
State Tax Officer (9), Offce of the Assistant Commissioner of State Tax, Uni-11, 20d Floor, Bahumali Bhavan-2,
State Tax- Gujarat Sate 08092025 | @ 3135259700 [ T 3135250700 [ - | 23135259700 | No [Vastrapur Amedabad-350052 99.38% o 0 i - - No
Ward-4(1)(1), Room no. 324, 3rd Floor, Aayakar Bhawan, Vejalpur, Ahmedabad, Gujarat — 380014
Income Tax Department 08092025 | @ 19459100 | T 19459100 @ 19459100 | No o 0 i - - No




